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1 * CENTRAL ADMINISTRATIVE TRIBUNAL
, - GUWAHATI BENCH

Original Applicatioh No. 64 of 2000
} Date of order : This the Ist day of Auugust, 2001.

Hon'ble Mr. Justice D.N.Chowdhury, Vice-Chairman.
Hon'ble Mr. K.K.Sharma, Member (A).

Sri Kumud Bardoloi
Son of late Purna Kanta Sarma Bardoloi,
Working as Telecom Technical Assistant,

Office of the Telecom District Manager,
i Texpur,

i ...Applicant
| By Advocate Mr. J.L.Sarkar.

» -versus-

I The Union of India

| Represented by the Secretary to the
; Government of India,

1 ~ Ministry of Communication,

' " Department of Communications,

@ Department of Telecommunication,
‘ New Delhi.

2. The Chief General Manager,
[ Assam Telecom Circle,
) Ulubari, Guwahati-781007.

13. The Telecom District Manager,
“ Tezpur.

14. The Divisional Engineer (P & A),

| Office of the Telecom District Manager,
i Tezpur.

{5. Sri Dwijendra Nath Talukdar,
: Telecom Technical Assistant,

r O/o the Central Manager Telecom,
Guwahati.

' ....Respondents
{By Advocate Mr. A. Deb Roy, Sr. C.G.S.C.

CHOWDHURY J. (V.C.).
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By an order dated 10.2.2000 a selectilist was:
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prepared for umdemx@dg the Jr. Telecom Officers Induction

| »

Training course at NSCB RTTC/Kalyani as per the programme
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the present applicant. The grievance of the applicant
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nentioned. The said list included 27 officers which excluded
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inter se seniority in the cadre of TTA has been determined
on the basis of marks obtainéd in the Training and since the
applicant obtained higher marks in the Training, as per the
policy decision the applicant ought to have been sent for
training at any rate prior to respondent no.5 who secured
lesser mark than the applicant. From the narration of acts
it appears that the office of the Principal, R.T.T.C. Patna,
Department of Telecommunication ©published a 1list of
trainees who successfully completed the training from
23.8.1993 fo 19.11.1993 at R.T.T.C. Patna vide Memo No. RTTIC
PT/Tech-18/18 dated 19.11.1993.‘In the said list the name
of the applicant was shown at serial no,8 securing 82.22 I
marks and he was ranked 20th. The fespondent no.5 Sri

Dwijendra Nath Talukdar in the said examination secured

~ -~

79.93 % marks and was ranked 24th.OnJ&xx£ssﬁnj'éémpletion of
training the officers were posted in different places. The
applicant was posted at Tezpur and he joined as TTA on
27.11.1993 whereas the respondent no. 5 who ws posted ag
Guwahati joined on 23.11.1993. It is contended by the
applicant that the respondents overlooking his seniority ég
TTA sent the respondent no:‘ 5 for training ignoring pis
seniority as TTA fixed on the basis of marks obtained in the
training. It was contended that since the respondent no.5
and the applicant vis-a-vis other persons were appointed on
completion of training, the seniority was fixed as per the
policy dated 21.9.1999 on the basis of the marks obtéined in
the training. The applicant since secured higher marks his
case ought to have been considered for sending the training
before the respondent no.5. The Office Memorandum dated
21.9.1999 was issued for fixation of seniority in the cadre

of TTA. The relevant part of the Office Memorandum dated

21.9.1999 is reproduced below :
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To

All Heads of Telecom Circles/Districts, Project

Circles & Other Heads of Administrative Offices, CGM

MTNL, New Delhi/Mumbai.

P o Reference are being received from Telecom
Circles regarding fixation of seniority in the cadre
of TTA. 1In this connection, it 1is stated that
detailed instructions with regard to
absorption/promotion in restructured cadre -
methodology for preparation of seniority in

! restructurred cadre issued vide letter No. 27-2/94-

‘ TE~1 dated 20.8.1997.

2. It is clarified that inter se seniority of
officials after completion of training in the cadre
is to be fixed based on the marks obtained in the
training and such exercise must be taken up and
completed only at the end of training of all the-
batches sent for training according to the select
panel prepared for a particular year. In other
words, post training marks should be the criteria in
regard to fixation of inter se seniority of official

P on the select planel of a particular year
irrespective of the batch in which the official goes
for training against the vacancies of a particular
year."

2. We have already mentioned about the percentage of
. marks obtained as well as rank secured by the applicant vis-
a-vis respondent no.5. Mr. J.L.Sarkar, learned counsel for
‘the applicant contended that there was no justification for
not sending the applicant for full course of Junior Telecom

+ Officers Induction Training at NSCB TTTC/Kalyani commencing

from 21.02.2000, though Jjunior officers were sent. The

respondents have stated that the applicant was subsequently
sent for Phone II Training. On successful completion of the

'said Ph-II Training on 9.2.2001 in switching specialisation

at NSCB, RTTIC, Kalyani the applicant was posted as JTO at

TDM, vide order dated 30.1.01. Mr. A. Deb Roy, learned Sr.

'C.G.S.C. sstated that the name of the applicant was omitted

for training commencing from 21.2.2000 on the ground that

.the applicant did not complete six years of service as Phone

3Inspector whereas the respondent no.5 completed his six

years of service as Phone Inspector. Needless to mention
here that the seniority as per the existing practice amongst

‘the TTAs was to be determined on the basis of marks obtained

{//\,/v/in the Training and the applciant vis-a-vis the respondent

No.5 were appointed on completion of training. If the
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. ﬁf '~ officers appointed on the basis on completion of training,
, the inter se seniority is to be determined on the basis of
marks obtained in the training. Joining of the applicant
i on 27.11.193 at'Tezpur cannot down grade the applicant in
senioriy below the respondent no. 5. Accordingly the
seniority of the applicant vis-a-vis respondent no.5 is to
be determined on the basus of the marks obtained in the

training.

3. Subject to the observation made above the

application stands disposed of. There shall however be no

|+
U order as to costs.
Hl

i (\k.cx.ksg%% (D.N.CHOWDHURY)

Member(A) - Vice-Chairman
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH

(an application under Section 19 of the Administrative

Tribunals Act, 1965).
EA 64/0? 510

BETWEEN
Sri Kumud Bardoloi
Son of late Purna Kanta Sarma Bardoloi
Working as Telecom Technical Assistant,
Office of the Telecom District,Manager,
Tezpur

"+ ess Applicant

~AND =~

1. The Union of India
Représented by the Secretary to
the Government of India,
Ministry of Communications,
Department of Telecommunications,

New Delhi.

2. The Chief General Manager
Assam Telecom Circle

Ulubari, Guwahati-781007

3. The Telecom District Manager,

Tezpur.

4, The Divisional Engineer (p & A)
office of the Telecom District Manager,

Tezpur

5 Sri Dwijendra Nath Talukdar

Telecom Technical Assistant,

O/0 the General Manager Telecom,

Guwahati +++.+ Respondents

;%7. i@&”ﬂucﬂ AEUVKJOQWQ



DETATLS OF THE APPLICATICON

1. Particulars of orders against which this application

is made,

This is an application praying for a direction
to the respondents to send the applicant for “Junior
Telecom Officer Training which is scheduled to be held
with effect from 21.2,2000 at NSCB RTTC/Kalyani in
terms of letter No. Rectt-3/72/PI-1/68 dated 10.2.2000
issued by the Chief General Manager, Assam.Telecom

Circle, Guwahati,

2. Jurisdiction of the Tribunal

The applicant declares that the subject matter
of this‘application is well within the jurisdiction of

the Hon'ble Tribunal,

3. ‘Limitation
The applicant further declares that this appli-
cation has been filed within the limitation period as

prescribed under Section 21 of the Administrative

Tribunals Act, 1985,

4. Facts of the Case.

4.1 That the applicant is a citizen of India as

such he is entitled to all the rights, privileges and

India. The applicant is presently serving as Telecom
Technical Assistant in the office of the Telecom District

Manager, Tezpur.

4,2 That your applicant initially Jjoined the Telecom

department on 14.5,1975 as Technician, Thereafter he was

éSVf'JQ?hwugf Davolo /a7
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Promoted to the post of Telecom Technical Assistant

(for short TTA) in the year 1993,

4.3 That your applicant appeared in the departmental
screening test held on 29.1.1995 for the selection
to the post of Junior Telecom Officer and he was
declared selected in the screening test. Similarly
respondent No.5 also appeared in the screening test
on 29.1.1995 and was selected in the screening test.
Be it statedbthht the Responden£ Noe.5 is junior to the
present applicant in the cadre of TTA as because
fixation of seniority in the cadre of TTA is based on
the basis of post training marks obtained in the cadre
of TTA Training which would be evident from the letter
bearing No.RTTC PT/Tech-18/18 dated (%193 . issued
by the Principal BTTC, Patna wherein the applicant
'obtained marks €2.22 percent and placed in rank of 20

| whereas the respondent No.5 only obtained 79.93 percent

marks and placed in the rank of 24 as because both

the applicant and respondent No.5 belonged to the

same batch No.4 of Nov'1993. The relevant extract of

the letter dated 19.11.93 is quoted below :

"Roll No. Name of the Recruit- Percen-~ Rank

Trainees ment Unit tage of
marks
obtain-
ed

' 4 Shri D.N.Talukdar Assam 79,93 24th
Circle

€ Shri Kumud Bardo- Assam 82.22 20th
loi Circle

From above, it is quite clear that the applicant in

rank also is senior to the respondent No.5 in the cadre

Contd...

SQV‘Janu«j /@&wﬁokf L.



Of TTA. In this connection it is relevant to mention
here that the Department of Telecommunication, Government
Of India vide O.M. No. 7-51/97-NCG dated 21.9. 95
instruction has been issued to all concerned as regards
fixation of seniority in the cadre of ITA. In paragraph

2 of the sgaig O.M. it ig clarified as follows s

" References are being received from Telecom

Circles regarding fixation of seniority in fhe
cadre of TTA. In this connection, it is stated
that detailed instructions with regard to |
absorption/promotion in restructured cadre -
methodology for Preparation oflseniority in
restructured cadre issued vide letter No. 27=2/
94~TE-I dated 20.8,1997,
2.  It.is clarified that inter-se seniority
of officials after completion of training in the
cadre p§ to be fixed based on the marks obtained
in the training and such exXercise must be taken
up and completed only at the end of training of
all the batches sent for training according to
the select panei brepared for a particular year,
In other worgs, bost~training marks should be the
criteria in Tegard to fixation of inter-se senio-
rity of officials Oof the select bPanel of a
bParticular year irrespective of the batch in which
the official goes for training against the vacan-
Ccies of a Particular year,

The above mentioned guidelines should be
followed by all Circles Scrupulously alongwith

the TE Branch guidelines issued vide No.27-2/94~

S J%knuuﬁ 1oavololar
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94-NCG (Pt) dated 30.10.95 stands modified."

In view of the above clarification the inter-
se seniority of officials after completion of training
in the cadre is to be fixed based on the ranks obtained
in tréining and such exercise must be taken up and
completed at the end of training of all the batches
sent for training according to the select panel prepared
for a particular year, in other words the post-training
marks should be criterian in regards to fixation of
inter-se seniority of officials of the select panel

of a particular year.

It is stated that the 0.M. dated 21.9. 99 was
circulated by the office of the Chief General Manager
Telecom, Assam Circle, Ulubari, Guwahati through their
letter No.” Estt-9-3/Pt.I/35 dated 4.10.99 to all'
concerned for intimation, guidance and necessary action.
In view of the office memorandum dated 21.9.99 the

applicant is senior to respondent No. 5 in the cadre of

TTA.
Copy of the letter at. 19.11.93, 0.M. dated
21.9.99 and letter dated 4.10,99 are annexed
as Annexures 1,2 and 3 respectively.

4.4 That it is stated that the list of TTA are

qualified in the screening test held on 29.1.1995 for
sending them for JTO training was published by the Chics
General Manager, Tglecom, Assam Circle, Guwahati vide
letter No. STES-23/1/60 dated 13.02.97 where the nameg

of the applicant is shown at serial Nog. 156 showing his

:
S Kumud foovslolor
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date of entry in the cadre of TTA is 27.11.1993 and

the name of respondent No.5 is shown at serial No. 150

and the date of entry in the cadre of TTA is shown as
22.11,1993 i,e, prior to the date of entry of the
applicant. But this wrong entry has been modified by the
Divisional Telecom District Manager, Tezpur modifying the
date of promotion to the ‘cadre of TTA in respect of the
applicant which would be evident from the letter No.
E-215/TTA/V01-III/99-2000/16 dated 9.8,99. Moreover the
applicant also senior and on the basis of the merit list
published on the basis of marks obtained. in the.training
Of TTA cadre which was further confirmed by the Directorate
of Telecommunication office dated 21.9,99 clarifjing the

brocedure of fixation of seniority in the cadre of TTA,

Copy of the letter dated 13.2.97 and letter dt.

9.€.99 are annexed as Annexures 4 & 5 reépectively.

4.5 That your applicant begs to state that the

name of the applicant also cleared by the vigilance which
wouid be evident from the letter bearing No. Rectt-3/35-
94/146 dated 31.1.2000 but surprisingly the applicant was

not sent for training which is scheduled to be commenced

with eifect from 21 2. 2000 whereas

who is junior to the Present applicant he is being

the respondent Nne5

selected for training for promotion to the cadre of Junior

Telecom Officer. Non-seledtion of the applicant for training

is highly arbitrary, illegal ang unfair in as much as when
his junior, respondent No.5 ig selected for the training

tO facilitate further bpromotion to the cadre of Junior
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letter bearing No. Rectt-3/72/Pt-1/68 dated 10.2.2000.
This decision of the Chief General Manager Telecom,
Assam Circle, Guwahati is highly discriminatory and
the same is violative of Article 14 and 16 of the
Coﬁstitution. The applicant is senior in the cadre of
TTA on the basis of marks obtained in the cadre of
TTA tfaining entitled to get priority in the matter of
training for further promotion to the post of Junior
Telecom Officer. It is stated that the list of candidates
selectedfor training on the basis of screening test held
on 29.1.1995 and published under the letter dated
10.2.2000 has been prepared on extraneous consideration
and also in a arbitrary manner to deny the legitimate
training facility to the aprplicant who is senior to
respondent No.5. As such the impugned list of selected
candidates for training issued under letter dated 10.2.
2000 is liable to be set aside and quashed otherwise
it will cause irreparable loss to the service prospects
of thée present applicant. Therefore the Hon'ble Tribunal
be pleased to set aside and quash the impugned letter
dated 10.2.2000 and further be pleased to direct the
respondents to include the name of the applicant for
training scheduled to be commenced with effedt from
21.2.2000.

Copy of the letter dt. 10.2.2000 is annexed

A hereto and marked as Annexure—6,m~*'£LH%A defed
‘ 311 2000 ™M erchened can - s e Mt T

4,6

That it is stated that it is a fit case for

the Hon'ble Tribunal to interfere in order to protect

the rights and interests of the applicant and also be
bPleased to stay the operation of the impugned select

list of candidates in respect of selected canddidates for

training vide impugned letter dated 10.2.2000.

Sy %Q?ﬁﬂucﬁ 7beds (ot
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4.7 That it is stated that the applicant has no other
‘alternative bhan to approach this Hon'ble Tribunal by
way of filing this O6f this Original Application to

protect his right and interests.

4.8 That it is stated that the applicant has acquired

a valuable and legal rights for getting training facili-

ties prior to respondent No.5 as because the applicant

is senior in the cadre of TTA.As such denial of training

faciliﬁies to the applicant is hostile discrimination and
the same is violative of Article 14 and 16 of the Consti-

tution of India,

4,9 That this application is made bonafide and for the

cause of justice.

5. Grounds for relief with legal provisions i

5.1 For that the impugned order dated 10.2.2000
selecting the names of the candiddtes on pick
and choose basis on extraneous consideration without

kaking into consideration of seniority in the cadre

of TTA,

5.2 For that the applicant is senior to the respondent
No. 5 as per the instruction and criteria laigd
down by the directorate of telecommunication,
regarding fixation of seniority, in the cadre of

TTA, vide Office memorandum dated 21.9,1999,

5.3 For that the applicant seeured 82,22 Percentage
of marks in the cadre, of TTA training whereas

respondent No.5 secured 79,83 percent marks in the

Contd...
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TTA training, which is the criteria for fxxation of
seniority in the cadre of ITA, which is evident from
letter dated 19.11.1993 issued by the Principal, TTaA

Training Centre,

5.4 For that the decision of sending respondent No.5, for
JeTeO. Training in supersession of the claim of the
applicant, is violative of Article 14 of the Consti=-

tution of India.

5.5 For that the applicant is declared qualified in the

screening test held on 29.1.1995 for J.T.O promotion,

€. Details of remedies exhausted

The applicant states that he has no other alternative
and other efficacious remedy than to file this application

before the Hon'ble Tribunal for brotection of his right,

7. Matters no previously filed or bPending with any other

Court.

The applicant further declares that he has not Previously

filed any application, writ petition or suit regarding the

' matter in respect of which thig application hasg been made,

' before any Court or any other authority or any other Bench

- of the Tribunal nor any such application,

Writ petition or

suit isg bending before any of them,

e, Reliefs sought for

Siv oé@gm«ucﬂ /daveloloT
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' call for the records of the case and on perusal of
the records and after hearing the parties on the
cause or causes that may be shown, be pleased to

grant the following reliefs :

8.1 That thé Hon'ble Tribunal be pPleased to set
aside and quash the order issued vide letter
- ¢ No. Rectt-3/72 PT-I/8% dated 10.2.2000 (Annexure-
6) whereby Respondent No.5, junior to the
applicant is sought to be deputed for training
in superssion of the claim of the applicant who
is senior in the cadre of T.T.A. and eligible

for training,

8.2 That the Hon'ble Tribunal be pleased to direct
the respondents to delete the name of Respondent
No.5 from the impugned order deputing him for
training issued under letter No. Rectt-3/72 pT-
I/68 dated 10.2.2000 and further be pleased to’

E direct the Iespondents for inclusion of the name

of the applicant for training in the order dated
10.2.2000 in place of Respondent No.5 and further
be pleased to direct the I'espondents to allow the
applicant to participate in training scheduled

- £O be commenced with effect from 21.2.2000.

8.3 That the Hon'ble Tribunal be pleased to declare

o S

——

that applicant is senior to Respondent No. 5 and

entltled to depute for J.T. 0. tralnlng on

pPriority basis over the Respondent No.5, to

facilitate for promotion in the cadre of Jonior

Telecom Cfficer,

8.4 Costs of the Application,

Contd..,
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.
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11.

ii,
- iii,

iv,.

12,

-11- v

Any other relief or reliefs to which the
applicant is entitled to, as the Hon'ble Tribunal

may deem fit and proper,

Interim order pravyed for :

That the respondents be directed to send the
applicant for training which is scheduled to
be commenced with effect from 21.2.2000 in

——
pursuance of the order dated 10.2.2000 (Annexure-6).

T

That the Hon'ble Tribunal be pleased to suspend

Y
the operation of the impugned order debed—10+2,2000

dated 10.2.2000 (Annexure-6) issued by the Chief
General Manager Telecom, Assam Circle, Guwahati
sO0 far as the Respondent No.5 is concerned, who

is junior to the applicant.

This application has been filed through Advocate,

Particulars of the I.P.0,

I.P.0. No. : W§&32/

Date of Issue $ /G- AT
Issued from * G.P.0., Guwahati.
Issued from 2 G.P.0., Guwahati,

List of enclosures

As stated in the Index.

« «Verification

S d&%ﬁﬂup/ Lovdlolor
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VERIFICATION

I, Sri Kumud Bardoloi, son of late Purna
Kanta Sarma Bardoloi, aged abouts} years, working
as Telecom Technical Assistant, in the office of the
Telecom District Manager, Tezpur do hereby verify that
the statements madevin paragraphs 1 to 4 and 6 to 12
are true to my knowledge and those made in paragraph 5

are true to my legal advice and I have not suppressed

any material fact.

And I sign this verification on this the

16th day of February, 2000.

Signature

/

(ﬁ;' Knmus/ @WO/"?).
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Orrice Or The Principal, R.7.7.C. PATNA- 800007 ,A VC
W
4»5’?: vk

P2

The Post training marks obtained by the under noted trainees of T.T.A. Batch No.-4,s~
on successful completion of 13 weeks(S weeks Basic + 8 weeks specialisation in External Plant

course) training from 23.8.93 10 19 .11 .93 at R 1.1.C. Patna are given below :

No. RTTC PT/Tech-18/18

. \x‘—f\v—\._

Sub-POST TRAINING MARKS OF T.T.A. BATCH NO-4

Dated at Patna , the 19th November 1993'

B

Roll No. Name Recruitment Percentage
of the trainees Unit of marks obtained Rank
1. Shri Kameshwar Das Assam Circle .......... 83.41 % weeis 15th
. 2. »  Lohir Ch, Deka v e 85.19 ,, wennee 9th
(3 »  MR. Tumung x < v e, 8222 ,, ., 20th
@ » DN Talukdar x v e, 7993 ., 24th /
5. . Paitrapaz> . T T 370 .. - o, 13th
6. »  Chakradhar Sharma o e 8459 ,, ... 11th
7. . . MD.Phukan " RPN 8363, ... 14th
85 ., Bardioi. e oo 8222 10 /s 20thy””
9. « Madhab Ch. Nath .. . o . 8333, V... T6th -
10. » Khagendra Kalita - wo e, 8385, ... 12th
1. » Hementa Hazarika 0w e, 81.04,, ... 23th
@ w»  Anil Kumar Das x W e, 8126, ... 22th
13. . Manoranjan Das . v e 83.26,, ... T7th .
14. » Dilip Das v s 83.04,, ... 18th !
15, v Dimbadhar Borah o i, 8256, ... 19th
16. ., B.M. Tripathi MP.Circle ... 86.30,, ... 6th
17. » NK.Sharma v e, 86.00,, ... 8th
18. » RK.Bilgaiya v e, 8667, e 3rd
19, » D.C. Gupta W e 8763, .. st
20.  ,, K.C.Rathore B aesseesens 8644, ... Sth
21, .+ SK. Sharma B e, 86.60, ... 4th .
22. »  AK.Dubey B e 87.11,, .. oo 2nd
23, » L.R. Patel B sneesseeens 8511, L 10th
24. » Shyama Pd. Mukherjee WB.Circle ... 86.22,, ... 7 th
- 25 . SanjitMaty - 81.92,, ... 21th
D
Copy for information to - Principal
1. The CGMT, BRBRA ITT ,Ridge Road , Jabalpur(MP) R.T.T.C. Patna
2. The ADG (Trg ), Telecom Directorate New Delhi,
3. The CGMT Bihar Circle ,Patna.
4to 6 The CGMT Assam Circle , Guwahati/ MP. Circle Bhopal / W.B. Circle Calcutta.
7 to31.The trainees concerned.
32t034The Batch file
34to40The Exam. Section, N e
’ ~ Principal’

R.T.T.C. Patna

— e At
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No.7-51/97-NCG
. 4 Government of India
* inistry af Communicarions .
Department of Telecommunications ¥
. 20-Ashoka Road,Sanchar Bhavan,New Delhi-1 o
'\.‘:",:‘ ' . . , 3
SRR TR L Dated:21.9.99
. 'fk/ﬁf - '
g IS
4 ? M ':--n : :
bl W OFFICE MEMORANDUM
D A
R .
ALl . Heads of Telecom Circles/Districts, Project.
Circles % Other Heads of Administrative Offices,.
CBM MTNL, New Delhi/Mumbai.
‘; .' References are being received from Telecom Circles ' :
. . regarding firation of seniority’in the cadre of TTA. In ..
: this connection, it is ctated that detailed instructions’ .
- vaith regaru to absorption/promotion in'_restrqgjgggﬂ;jf
i ~cadre - meihodology for preparation...of deniority..dn o
e - Feebructurpd  cadre issued vidae letter Np.27f2/94jTE71%Q;ﬂ
» dited, 20.8.1777. " ' B B I
“ﬁ el s Lo . ) ..!- P
it T ) i
pte e Rt e telardified  that inter-se seniority of ..
la 0

S officialel arter completion of training in the cadre
Co U S be fixed Das training: .
" and such exercise ’
The end of t-aining of all the batches sent for training |

ihe select panel prepared for a “particular/

ed on the marks obtainedgin the

acenrding tc

must be taken up and cumpleted only ab .

~
|
[

N
'
f

, Cogvars o Jdther warde, post-training marky should be the|
 ,}. ?;ﬁ?ﬁqlvr\n in yarag Co flxation of [nter~un seniority af
e urrkeials o the  aelect panel of a Phrticular  year] 0
' v }'f the Daleh in which the official gaoea far] -
o Jfn EFAiAing Agronat the vacancies of a particular year. . | o
n} e P ) g n T . TR 3
‘ @H?h‘i Me . alove mentioned guidelines ahould be followad = -
g e By abl ﬂgvnlea ascrupulously alongwith  the TE Branch-
.;H" f qﬁL§'qu1dthneg“ isasued wvide MG, 27-2/94-TE~1 dated 20/8/97. "
;fﬁ ;fJ?ﬁ’?'I” s Tewkent, letter ND'12~32(949NCG’Pt)?ng?t?Q{{%
o ':'“{.arSO/}Q/?S;gtbnds modified, Tt T 'LqF*l“f ;“'
' g - ! PR St
-

REAY. S .
-‘1"1"‘1{ RS 173 i .« e T
Ay IR A R Y S N .
g AL TRES DU ol
BN ) ‘xl‘-_‘. BEERLI et
e T R PTG .
P e ST B RS
it Cenr N L \&\J \
AN K : {ow )
! . . 1
o o ’ ' N B \\ '
e g ALY .
oo i N \"' -
y ! ¢ ' . (
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GOVERNMENTOF INDIA. .o

DEPERTMENT OF TELECON UNICATION(‘; A

OIFICE OF TIIE CHIEF GENERAL MANAGER TELECOM
ASSAM CIRCLE - ULUBART - GUWAHATIL-7

NO.EST1-9/3 /pi1y B Dated at Guwahati, the 04‘-{10-9_9 - .
. i R R
TO . B .

I

oo ' 1. The General Manager Telecom
: Cmwahati / Silchar,
2" The Telecom District Manager. .
' Dibimgarh / Jorhat / Nagaon / Tezpur / Bongaigapx;
3. - The Director, RT.T.C. .Guwahati AT
4. The Priucipal, C.T.1.C.,Guwahati, i n
0. ° The SDE@C) , CT.5.D. Guwahali, e

: 7.7, The AD.T.(Stafy), C.0O.,Guwalati, RN
' 8. . Thesr A O.(A&P) C.0.,Guwaliati,
) T .
g R o e ‘."'"r_’-,;.v";"; Lo A
‘;.'c.f( , RUIE TS SN BN . :
";'IA' o kil I't"‘"t"“i%;""i 0 I: "’l‘;." v ‘ ":,-'. ' ,:;i_ A Y =
'l'l"\]-b;}‘t, AR l’:‘lE:) ':;,‘l .'s !' ,:’r 1 \ 3 . . l. ‘_ ' ‘” i ' ,",t’)"l‘ A _' ..‘* " ' ,;’V:‘I
AN PR G S Absotplion / promotion jq rosiructred cadre 'L methodology ”brf:?,'
o preparation of senjority in reslruclured cadie. —qyep,’ P g
- , | - - AT IR .'-,1."._',3%5\ ic!":f‘.??':";?i,ﬁ
. " D s . . ';‘,; ;"5“: e " 1{{ ) ','.-.’v':' o \ Q‘U,i iw'!;‘;!
LU e [' , “ . o K o ) . d ' ".,‘Ef.‘\‘ ":'\:v‘ﬁ‘;
Sl A copy of T.C.HQ. letter No. 1-51/97-NCG"* Dated 21-09—99‘on'th0,;;.‘ i
. favt . . . . i
o i subject eited above s for

warded hetewith for favour of infoyxpaﬁon,‘guidanqgiandﬂ.»‘!;x;, P
T, mecessary aution please, R
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, | -/  GOVERNMENT OF INDIA o

Frw, L1407 pepaRTMENT O TELECOMMUNICATIONS ' '

NE2PUR TSN R ICE OF  THE CHIER GENERAL MANAGER TELECOM,,

et . ASSAM CIRCLE,GUWAHATI-781007 L

L AERNLT %?'Ep}; e : ' '  1“; . :
pee o b : , :

No. STES=23/1/60

L]

Dated at Guwahati the 13-02-1997

‘

TN Lt T : . Ce RERN
. S he Telecom, District Managers,GH/DR/SC/BGN{IQ[QBTH

e ,.,,__.;_:“'L_;,—;:';;‘Tv‘q‘ﬂ

1A e :r@ﬂﬂrfThe“Telecom. District Engineer Nagaon P
e TR Lo : . ol Lo o e
Subs- List of TA/TI/W0/TTA who qualified Screening Test held .on 29-01-95
LU for  sendin them JTOQ traifing. o T ‘
e RSEET STE I REE PR A - e g
] ;I;vi‘;(":,“'{\.;.A 1,‘; Bh ' L : 1 { S "' . e -" . | | |
Kind%y fiﬁd herewith a copy of List DF_TA/TI/WO/XTA ﬂpwl_qualified'
Departmentalf‘Screening Test. for Promotion to thé cadre of Junior Telecom,
Officers ﬁn;ﬁsending them traiﬁlhgrin that cadre. The list ig Prepared on
the basis of ‘length of 8ervice in the cadre of TI/TA/WO/TTA as per instrgg—“'
tions received from DOT/ND time to time in thig matter..DiscrEpancy noticed
'y if any, in the ligt may'be'apprised of this office with relevant records,
- ANy communication in thisg regard routed through proper channel within one
. manth “from receipt of thisg letter will only be entertained .at this‘end. .
| RS &H_:EL;*;E,.: n ' ' /:
) IAERTRER TR oo ' i e CoE 1k
1. CEREEEE v ’ S &,L/
Enclo:i- As above. . _ . . ca
I (G.C.Sarma) \PAPANT
o _ Assistant Director Telecom.(Stafﬁ),a
B - for Chief Beneral Manager Telecom. ,
- ' ,Assam Circle ,Guwahati-?Bl@@?,,,. i
[ O N A T L P ‘ : . L T e —————— e et e e - )
! bty e :
Copy to :- ' . o ‘ ‘ C
[ " T ES B ’ !
. A)‘ . . . ] ‘
o o i. Thg CGM » Task Force « N.E, Clrclw', Guwahati
‘ u§§y ' 2.‘TQ9 Director <Mtce),ETR » Buwahati,
”M 3. The ADT(ELR) , Circle Office ,Guwahati
. o l
» 4._Notice anrd‘ IA
“f} N’Sf Bugrd.ﬁilg g j |
v - for Chief General Manager Telecaom. , 'I s
L : . ' Assam Circle Guwahati-781007 ‘ / i
® Efl/WO/Am'o/77-‘;&‘/59"""3‘**73*?7‘0#1‘?‘*~~““‘““j‘"“-' o
o Qﬁf? {«m Wareld Ao Al SBE (o epnrn) V- G Lol
AT (§ XN W% rkemmog Purolaler” 77 g
V \_,»3/ b RN 0P
(..'lll....'l.l. “ ® 0 8 . , -
. v '\\‘_ .
| | ®. $pE (1rp) i
‘Bkllﬁllﬁtzlbzpur | )
< .~ . . 7-';1.1
. \ \
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for sending JT0 training.

.--....-.-—.--..--—.u—-.-.-u-..u
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Sl INAME OF REACTAY /TI/ 00/
MO ' TTA :

KHAMINDRA MNATH GOGOI,TI

RAEINDRA NATH SAHﬁLIA

L @30 BRI SAKTI GUHA ROY . T By
NIRMAL KANTI saHA,TA
SIB SANKAR BANERJEE,T]
RAMCHARAN THAKURIA, T1
07. SRI MADAN CH.BAYART, T1 .
Q8. BRI KANAK SAIKIA,RSA(TA)
B9. SRI DERI FRASAD MUEHOPADHYAY;TTA
1. PRANAE DUTTA,RSA(TA)
11, DIFAK RN.SIKIDAR,TI
SRI BENUDHAR EORAH,TI
BRI ALAKE NATH CHAMRAHGRTQ,TI
. SRI JADU NATH SARMA, T |
‘SRI‘KHAGENDﬁA NATH SOMOWAL , T1
SRI DEEI FRASAD BHATTACHARJEE , T1

7. BRI

DIFANKAR NATH,TI

BRI KALIDAS EHATTACHARJIEE , RSACTA)
s 2 TR TACHARJER, REA (
SRI TANKESWAR BORAH,RSA(TA)

WA, SRI DIMEESWAR HRZARIKA, T
— TR ARA, T L

BRI EAMALESWAR BORDOLOT w0

——,

SRI DEROTOSH beY

LIST OF TASXT.IS./N.US./TTAS.th ualified

SR 1 romn s 9ts et e sy

ac

ac .

ac

oc

ac

ac

ac

8T

Qc

oc

oc
-
87

ST

Qac

26-Q4-75
26-04~75

@1-@7-75

11-@37-75 "

11-B7-75
11-07~75
15-01-76
20-01~74

20-01-74

11-04-76
C11-04-74
11-Q4~74

11-@4-7¢4

11-04-76
13-04-76
13-04-76
01-05-7¢6
01-05-74
10-05-7¢
07-07-76
10-11~7¢

17-11-7¢4

;Bereening

AL
TA

i D.O0.Entery
iin cadre

mun_-—.-n—n--m---rmn---aumm-u--—u‘--

03~03-49

17-035~49

@1-@4-49
02-B6-47
B9-03-49

B2-P2~52

24~11-49"

20-08~47

14-@4~49
w1~®é~51
01-08-53
13~11-51

21-05-54

01-09-55
01-07-4%
@1-01-49
01-08-45

14~@1 -5

=—Contd, -
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JATMUL ABEDIM,TTA

RIMALAY FRASAD SIMHA,W.0

BIJOY SANKAR DUTTA,W.0
FRADIF CHAERARORTY . W. 0
JIMUT BAHANM BEHATTACHARJEE

FANSIT DAS GUPTA LTI

[ PURNENDU NAG, T1

3L SRLLARUN L. SpRYA T1

S, BRI

%7 ﬁﬁi
I8, SRI
39. SRI
40, SRI
41,
42, GRI
4%,
44, BRI
45, SRI
46, SRI
47. SRI

48, BRI

8RI-

MARAN CH.ACHARJEE ,T1
HARA FR.OSAIKIA,TI
LALIT CH.HHAKLQRI,TI_
ARUN CH.DUTTA,TI
KISHOR DUTTA,TI
DEBESWAR NATH, T

SADHAM CH.DER,KREACTA)

MUETT MOTH FEGU,RSACTA)
WAHIT KR BARMAM , RSACTA)
LOHIT CH. DEQRT  RSACTH)
HARIFADA GHOSH  FSACTA)
SUJIT KR DUARHA, TI

FRATUL SARMA FaMDIT, T
REEIN MOHAN FATRA RBACTH)

DILIP KR SOREAR  RSALTA)

ARUF KR . DEY ,REALTA)

49.,.8R1

“d. BRI

Gl BRI

PRINMQY ROY,RSACTA)

ERISHMA HANTQ.SARNQ,RSA(T

TG

<)

FHEAT IR CH.QQRMA,HSQ(TH)N

EADAL AR, FSACTA)

oc

Qc

oc

0c

Qc

Qc

ac

Qc

oc

v

ac

ac

- Qc

Qc

Qc

]

\

A

15

2I3=11~-Taas  20~04-48

W.Q

16-02-77
16-02-77
Q7 -Q3~77
21-10-78
24027

26-02-79

26~02-79

27-02~79

89-01-80
130180
13-01-80
13-01-80
150180
14-@1~80)
14-01-80
14~01-80
14-@1-80
28-03-80
19-01-81

20-01-81

02-a2-41

02-02-81

2-02~81

S@-11-47

01-03-50

Q7-01-54
12~07-48

QL-@1~-a49

Fl=12w-40

26-02-4%

SQ-10-47

B1~12~57

01-B2-4%

0F-@1~51

01 ~Q2-53
@101 ~54
17-m8~4é
B1-12-51
28-11-53
@1 -06~59
A1-01-49
B1-Poa-52
@1-11-56
01-@1-50
m1~d1~51
@1-Q1~53

15-0%~54

ac

ac

Qe

Q2-02-a1

Q3-02-81

@R-Q2~a1

Bi-11-44

O1-04~44

CONTD , /=




a8,
9,
6@.
61,
62,
b3,
64,

65,

BRI PORTA SARATHI DE HEACTH)
SRI ABWINT CHOUDHURY | RBALTA)

ND. JAMQHEDUP WAHMAI L RBALTA)

SRI_NAGEN BORAH, RS (1)

BRI DHAWMIF‘DCOPI REACTA)
%RI MEARAY SN CH. hHOWH TI

SRI RAMESWAR MATH, TT

BRI DERENDEA MNATH TASHA, T]

SRI FRADIP HR.HARUAH,TI
N e ——— -—\

?HI ASHISH LH
S5RI DUFbFaWHP QHIFIA +FEBACTA)

BRI KumMup PHUHAN,HSA(TQ)

SRI FRADYUMNA HH.DQS,RSQfTQ)

BRI FADMA FANTA NILI,RSQ(TQ)

BRI HINANGQHU HHATTACHQRJEE,RSQ(TQ)
BRI BHOGESWAR DUTTA RSH(T&‘

SRI LUCHAN KR.EORA,WD

Sél MIGHA MNATH KACH&RI,W.D

MRS, JAYA‘MAJUNDQR. W.0 |
MRE.DIFALT FAUL,. T

5RI MADAN CH.TQLUHDQH,TI

SRI pAJOY SQRHAH,TI

SRI ABHIM MITRA,TI
SRI_KAMAL CH. eHATaK, T1
SRI NIREN CH.DQS,TI

MD ., SHAHSUL HQGUE,TI'

SR GSHIN HIJOr DuUTTH, 11

SRI BIRENDREA FRASAD SINGH,TI

e ———
-

0
ac
ac
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08-p8-g2
29-08-az
BY-RE-g2

13-a8-82

11-08-g2
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Bb-05-gz2

B6-A9-g2

B7-p9-g2

@8-Q9-gp

Q2-Q7-83%

Q2-a7-g3

Q2-Q7-gx

@2-Q7-83

D6-@7-a3
Q7 -07-g3
R -7 -g%

11-07-8x

B4R~

R

21-10-4g
Bl1-Q7-50
J0-04-57
282~ uq
D1 -BF-55
29-Q7-54
D1-01-54
B4-a4-49
B2-01-52
Q1-Qa-5o

Di-@3-55

@1~01~47

B1-01-572

Bi-09-49

B1-Q3-60

B -9~

D1~Q7-5m

Blmm?~54
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8@. SRI RQNENDU CHAMDA W REACTA)
B81. SRI RAJENDRA KALITA RS A(!ﬂ)

e —— Vi ——

82. BRI _AEDUS SATTAR,KEA(TA)
835. 8RI DIFAK HH.CHANDQ,HSA(TQ)
84. MD. ARDUS SATTAR MOLLAH,TI
8%. MRES. UMaMOT ROY . RSACTA)
86. BRI RABINDRA MATH SEMGUPTA,RSA(TA)
B87. SRI DIGANTA MOHAM MNEOG, TI

8. SRI TAPASH PAL, Ta

B7. SRI DERAERATA BHOWMICK ,RSA(TA)

P@. BRI ANIL FH FG}GHIF TI

F1. BLT MAMIK CH.EALITA,TI
92. SRI JOGEM BORO,TI"

PE. BRI PRAFULLA KK BARMA  T1
74. SRI SHYAMA KT.RORQ,TI
PG, BRI SWAFAM KRLDEY,TI
F6. BRI GAJENDRA NATH SARMA, TI
97 BRI

78. SRI PUTUL CH.BORAM, T

FRIYA NATH DAS,TI

79:8R1_PURAN_CH.DEKA,RSA(TA)

LO@. SRI DIFANKAR CHAKRABORTY ,RSACTA)
1@1. SRI PARAMESWAR BASUMATARY .RSA(TA)
102, BRI JIHON SATKIA, FBACTA)

Ya3. BRI AJIT BHATTACHARJEE,RSA(TA)

134, SR A&WINI if’.UHﬂbﬁWﬁll WREACTHA)

105, SRI BHHJEN EAKATI LTI

134, BRI FRaADIP CH.8ARMA, TT

Qc
ac
ac
oc
ac
oc
Qc
8T
Qc
ac
0c

Qc

ac

ac

Qc

Qac

oc
Qc
ST
0
Qc
Qac
oc

Qc

10-08-83
10-08-83
11-08-83
13-08-83
24-08-83

BE-DF -G

06-02-a4

B4~11-85.

QE-11-85
@7~11-85
2Q-06-38

@1-A7-86

@1-Q7-84

01-07-88
Q2~07-88
02-a7-84
A2-07-39
02-07-88
04-@7-68
22-07-88
2307 -88
23-07-88
24-07-8¢
24-07-88
26-07-88
30-07-8g

01-B&-72

Q1-11-52
Q1-01~-54

@L-@7~48

T 70552

22~11-54
20~ B8 -5
@7 -~-@Q9~54
26-01-54
Q1-Q1~35
150-08~5%5
@i“@4"5§
D1-Qb-54
@1“@3*57
@1“@9*57
B1-@83-53
18-Q9-53
3@-04-4g
a1-Q4-59
31-12-%4
01~08-59

270150
13“@?*62
A1 -Q5-51

16-@E5-56

CONTD, /~




A0

—21Q08., MD. HAHIHUR'RAHMQN, TTA L oc

RN

B xR

"

107 . BRI BAKUL CH. BHATTACHARJIEE , TTA ac 27-Q4-93 19-12-47

19=Qé6-53 L @1-Q6-66 7

19-B4-93 18-03-467

O1-11-54

189, 8RI MINTU ER. BORA, TTA ac

118, " RAJAMI ER. DEKA, TTA ac BE-Q7 -3

111, " BATYEN ER. SARMA, TTA ac @57 - %

D1-QI~62

112, " ANANTA HAZARIKA, TTA e B1~R6~&64

Q5~Q7~FF+

1130 " HITEMDRA ER. CHOUDHURY . TTH Qc BE-@7-93 M~11-464

114. " GOBINDA CH. SARMA, TTA Qc QE~Q7-93 B21-@Q1-45

LIG. " JAGAMNMATH KAKATI, TTA ac BS5-~-Q7-93 B1-B2~65

16, " SABRI KAM EALITA, TTA ' ac WE-Q7-93 29-D1-b64

117. " FPRADIF KR. DAS, TTA ac BE-07-93 @1-B3-66

11d. " RANJIT SARMA, TTA : ac Bi~-11-66

05-07-93

1¥9. " RUFAE MEDHI, TTA Qc BE-Q7-93 2Q-@1~&7
12Q. " SHEHADRI GEEHAR SAHA, TTA ac

1. " AMIYA KR. SARMA, TTA : Qc

AS-A7-93 T LG-02-4H8

Di~-A7-93 01-@3-68

122, MD. MOINUL ISLAM, TTa Qac QE-@7 9% Q10564

125" MNAZRUL I%LAM, TTé ' Q¢ DS-A7-93 @1-04-68

124, " ARDUL AZIE, TTA : ac 13-Q7-93 23=11~bé&

CLZE. " EADAM ALL AHMED, TTA Qe 15~@Q7-93 D1-B3-49

14-@Q7~-93

SRI DHRUEA DER BORAH, TTA
"O8AMIAY GOGOI, TTA

" DIFAE DER, TTA

TOJAGEN CHL MEDMI, TTa
OAMITENE DUTTAE, TTH

TOFRASANTA KR. GOGOI, TTA

126. SYED ABDUL MALEE, TTA 0c

0c

ac”

a0

ac

ac

14~@7-95
14-07-93
14-Q7-9%
LS5-Q7 93
H-07-9%

15~@7 -9

@1-B4~67
230567
mi~m3-aa
21~11-68
A7 ~Q3~-&%
16-04-56
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/ IE.U IAY PRAKASH SARMA, TTA oc 15-07-93 2-01~68

L34, HMD. él«‘f’%l'F'-"UDDIN AHMED , TTA Qe 1'5-"'(2}7--’?3 A1-Q3-5H8

156, " (‘d UNA CHETIA, TTA 0c 15-@7-93 11-Q1-69
137, BRI HITESH CHOUDHURY ., TTA ' (0 15-@7-93 S~Q2-69
158, v RIBUL SATEIA, TTA ’ aT 16-@7-93% Q1-R3~466

!
159, MONTL I Eif'%lki.l(f\, TTA - O C19-@7-93 - I0-07-58

| | |
J‘ 435, MRS, HUI-NK\LI HHAFHLI TTA ‘ ST 15-07-97 D1-04-68
!

|

|

|

|

! 140, MRS. FUBALL BHUYAN, TTA ac 20-07 93 Q1265
bAL.- SR FRADIF KOCH, TTA 20-07-55  82-03-66
142, ¢ "m1:s;'u_m_g::gru_"g_‘;@ MATH, TTA 210793 22-01-a7
143, » MAMIE CH. DEKA, TTA 0c 2E-07-93 01-Q3-66
P44, " BUBHIL KR. SARMA,_TTA | oc ':v:ué?»c;’:-:' 21=12~47
195, " NABAJYOT] BARUAH, TTA Qe 23-07~93 B1-03-69
‘14'6,. MD. JeHAR ALT, TTA ' e 28-07-93% 01 -Q%~&7
147. " PARITRA DAS, TTA oc (,3)m A2=-11~93 B1-12-51
148, " CHAKFA DHAR SARMA, TTA (64:5) oc (;t) B 22-11-93 O1-@5~-52
149, " KAMESWAR DAS. TTA (39, 4[) oc (i5) Tw 22-11-93 P @5—@1';555

/
A58, " DWIJEMDRA NATH TALUK DAR, TTA f\vf - (24) h22-11-93 @1-02-53

0}

v""" 181, " Mf-‘tl)l"'lu FaM TUMUNG, TTa : 5T (20)7]4, 22-11-93 . B1-Q2-54
LS2. " LOMIT ¢H DEEA, TTA ac (C;) h 22-11-973 Q1 -Q2-55
183, " DrLge DAS. TTA ' ac Q?) ﬁ\/ 22-11-93 18"(?38";6@
D TAT: = 5/ W gl JH( cod e 21 1“"7"..‘.\ | @1-Q5-50
Yon at f?auwvf on That - fardad ,
1 ,# " OMONMORGSNIAN DAS, TTA 0e (7)) & 25-11-93  @1-10-57

].';?fi"y "OANMTL ER. DA, Hla<___ Qc (22) .'2?3-—11"‘??3 | Q1-@1-5a8 .
Y / Lo wey =

LS D BEUMUD BORDOLOT IFH O (o) ( 27-1 1- u’"' f @1-01-50
p '," - et " — } "'E\/\:\ — - )
138, " MADHAE CH. MNAT H, TTa oo 7{ :‘ "i';*:‘-‘-11-*~?'3 Q8-12-57

.’[5‘?‘?. " H—Ahk ”DHH l'fff!i’aLI'Tt'%,. TTH | oc 30)—11~§’3 JQ-08-57
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HAZARIKA, TTA GNﬁmIQVIa.

o

HEMANT &

P T

MEINMOY DHEKIAL FHUKAN, TTA

DAMODAR DERM, TTA

BASUDEY QKY,_TTQ

e i § —

NALIMI EF. DUTTA, TTA

CHEBBIN OM. QQG,ITTA .
/I

DIFAE MNATH, TTA

GANESH CH. DAIMARI, TTAX CQ)

HITE%NGR BGRDEGHIQNTTQ

SRS

MAMDESWAR MECH, TTA -
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QcC
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Qc
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Q-1 1~93
@1-12-93

L@-12-93
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20~
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CA8-12~93
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17559
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- HO.B-215/TT4/Vol-111/99-2000/16  Dated at Tezpur, the 09-08-99.

oA

l"“","':'?‘" -y

ot Gooiee2lar g )

Govt.of Indig D
\ Department of Zel ccommunic ation s { i
. > foEES_QE_E}E_TOl ccom.Di strict Mmn agersTezp ur. A :

. ‘ ;
¢ ] I

N

Telecom, pi strict Manager, Tezpur is Pleased to modify the
date of promotion for tho following TTas as shown agalnst cech of Tezur
SeSe&. The oxisting date of promotion end corresponding modified date
of promotion 'are showr below.These modificd date of promotion are tgken
the basis of deamed date-of joining in the Cadre af ter Complection
T,T.fe induction. - '

!
i.

1
i
|

kraining .

e,

2. * Naagjyou Barush 23079 3 . 05-07-93

3. * Jderad - 28-07=9 3 05-07-93

4. % mmtaHazarika 19-07-9 3 | 05-07-93 o
S. " knjon dhome W-07-93 US-0u7=-33

6, Mrs. pubali Bhuyam R 0-07-93 14=07=93

7. sri Manik Ch. Doka ,  23.07-93 | 14-07-9 3

8. * NipuKamtalath , 210793 14207-93

9. " sushil Kr. sameéh ,  23.07-93 14-07-93

10. » Pradip Koch , D=07=9 3 14.07-93 ! f

1L, % KhagcndraKalita, 31103 22-1193 |
12. * Machd Ch. Hath , 27=11-93 22-11-93 S
_13. % KXumud Bordoloi ,. - 27-11-93 | 2221193 ° ' |
4. ™ Honmnta Hazarlka 30~11-93 22-11.93 .
15 Minmoy hekial phuken , 01-12-93 | 22.11-93 |
6. .* Basudev Doy , 0-12-93 0-12-93 | |
17. ™ ashok Kr. saikia,’ 20-12-93 0-1293 ., ;
18, " Nadeswar Mcch , 20-12-93 . 20-12-93 -
19. " Hiteswar Bordocori 28=12-93 ~12-93 - I
20. “ H..Borsh , 17-09-9 5 31-07-95 .

21. * Dpincswar Sarmeh , 22-05-96 20-08-95 |
22. * Khagesh Ch. Lahkar, 10-05-96 16=10-95 !
23. * Basmta Goswgdd , 30-05-96 ] 20=11-95
24, " Lilachar Uath , 09-05-96 20=11-95 e
25, “ Muhi Kmta Bhuya 18-07-96 . ©25.12.95 7 ‘“‘\{
%. * RudraBorsh ' 17-07-96 . 09-01-96 5
27. ™ Medini Kumgr Borah , 17-07-96 09-01-96 ;
8. % Homota Kumar Borah, 17-07-96 09-0 1~96

He P Arun Kumar Sarmzh , 23=12-96 04-03-.96 ;
0. * Prand Kumar Barmmen, 26-07-96 25-0 3-96

3l ® Tharmi Salkia, 6=07-96 250 3-96

32. " HilaKentaKallte, 26w07-96 25.03.96

+ mdlag 4

-

Contd. 2
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- . . . . v
« . L. - .
. ¢ ’ - s . .

R , , 7> {
S - v
Sl.lo. Name of the 1Tas Exi sting dgte of Modifieq date of
_____________________ promotion as TTA  promotion as TTa
! L
330 Sri Md‘lcﬂdra Cho DOS’ 26—07—96 25-0 3—96
X " Raﬂcg’l Ch. Das P 26-07—96 ) .. 25—03—96
¥ * J.H.Salkia, 17-07-96 13-05-96
37. " sulten zhmed ,  01-12-96 |  08-07-96
8. " Ajit Kr. Bh agawatd, 30-11-96 15.07-96
3. " Rose Kr. Hath 30-11-96 - 22-07-96 _'
40.. . " B.K.Basumatary , - . 20-03-97 - - 25211.96
S 4L % RUssikia, | solgaer ST ' 09-12-96 "
42, ‘ .. CoLoDas ' ’ 27-0 3938 » ) " 00 1097

o~ a onet s e i e i et -—-—-*’b?:':",—$g-< -

R | S/a%'g:L.Gautem.)

Di vi sion al Ingncer (P&a),
 FOR . T.D.M. , Tezpur- 784001.

_—-———————————m--.-———-—-.—————--—

4 The C.G.M.T., Guwshatia7. o
2) " D.E. MW(I'ItC Qo), ch)ur.
3) * C.T.T.C.,Guwshati, Bharalumukh :

4) " sr.jccounts Officor (Cash), 0/0 the DM, Tezpur.

5-48) 0Officials concerncd . , - 4
48-9d) p/F concemecd . : “ '

92) AeAe0.(Cash),0/0 the DM, Tezpur,

93). Cfs. Se Se, Staff gcection

94) Office copy.

9 S arc copy .

> S . e Bue tea B B
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DEPARTMENT of TELECOMMUNIC ATIONS
; OFFICE OF 1HE Chpgp UENERAL MANAGER TELECOM
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N0 RECTI 357Gy e e

———— iy
e v ama,

Qated at Guwahati e February 2007~
T Dated o Guw:}}_»gn the 1()@1_9__&;_‘11,:_ )

selected 10 undergy the
duction Training  ¢oupse at NSCB RTTC/Kalyan; as per the
Erogramme noted below - : -

! T . .-
MEL.QLLM ! .Dm'«mun'_._
L]

(%\'\ The ollicials'pm'ticularised i the amiexure  gre
(&q/ r.Telecon Officers Iy

Bl LIRS

MR e

Ve T I
;2_1_;912_-.2,9994@.@‘6@.‘!1&1@1.»@&.@}
20032000 5= .

Jirc:.leeﬂswgrse g doweeks t
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B et N Lhproprime time
2 Sdlion i ! M-,m:cks', IO7~()8-20()0 TNSCB'R'I"I'C/Kal ank -
L ASHNSIISs o oo i : ) - !

I L e

2 b i

——— B Y v~_..-——-- .I_l C
. SR b * The ‘uflicials ay serial No. 24 L35 and 26 will report for (faining gy 20-'4-_‘,
ST =000 and the rest-will undergo fy) course of training conmencing from 21-2»2000,_\, Lo
Heads of the concerneg ity ar
&ar instructions t,, undergo the

¢

with ¢l

€ requested 1 release the officials iy time -
full course of training, P Ll
' a1y Provisionm aganst
anticipated vacaney of 1999, The actual promotion 1, !
T aud,_wi_n;'ln the vacaney

he cadre or j t O. will e madeas o
actually arises TR -
L'l‘- . , = - : ;- (BL pﬂ) L
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<. The Director NSCB RT'I‘C/KuIyani
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Nume of the Umcmlq

Sri Jaganam l\akan

et e - e

Sayed Abdul Malik

-.m

s

Amnava Dmm

Designntion '

o = s e dasanens

TTA

04 e g v s

do-

e L o s e 5 40k B 8 2000

'dU"

!
p

S (MW)Mtcc/(JH

[asdous = seotm e as

T Unit ,

a4 o e 59 009 e vt s bt e
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' u
AU

-do.

TOM/DR

Jay hPrakash Sarma

-do-

TOMDR

Md.Saifuddin' Ahmed

TDM/BGN

Mrs) Bornali Bha:ah ST

lG(

-

. Aruna (‘hctm
Hltet,h ( houdhur)

LTDM/D'R
TTDM/DR T
TTDMBGN T
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i N:pu Kanm Nalh

Mamk Ch Deka.

| oniTZ

TDM/TZ

3]

_. < Sushil Kr. Sarma -do- T™ODMTZ .'
‘t 7. v'“ abaJyum: Bnmah T | do- TDM/IZ, Tt
" : 18, Md “Abdul ‘Aziz. | do- : GMT/GH- K
f 519. ~ 1 Sri Chakra dhar \axma | -do- GMT/GH , - ,
“20.-.__' _‘_‘ ) "Pabitra Das’ o -do- (il.\ﬂ‘/GH | 1 Lo
1217 [ Kameswar Das -do- GMT/GH |

“ Dijendra Nath ’I'alukdar

S — s ot e e e vt o n

GMT/GH |
GMT/GH L

1.
2
. 23. " Madhu Ram Lumung ST -do-
124 | “Dilip Das -do- TDM/DR
t25. “ Monoranjan Das -do- IDM/BGN
s “ AnilKr.Das -do- [ TDM/BGN —
27 | ““ Ganesh Chandra Daimary. ST | -do- | GM/KTD . o
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GOVERNMENT OF 1 )lA g
DEPARTMENT OF HHCOMMUNJCAQUONCP 9&/

- OFFICL OF THE CHIEF GENLERAL MAN?\GLL '1ﬁLLLOM

ASSAM CIRCLE  :: GUWAIIATI-7, Lot - }

No.Reclt-3/35-

To,

94/146 Dated at Guwahati the 31" January,2000.

1. The Vigilance Officer,
O/o the C.G.M.T.,Assam/Guwahati.

2. & 3. ‘The General Manager ,

.~ 4.108. The Telecom District Manager,

Silchar/Guwaghati

DR/IRT/NGG/TZ/BGN

9.&,10. The D.E.(M/W) Mtce/Project/GH
~11. The Principal, CTTC/GH

12, The D.E(SW) Task Force/GH
13, The D.G.M..(Operation),CO/GH

Sub:-

nnductron trammg of 1.T.O.
' ‘ 1 AR e .

falls under any ofthe followmg category. S e '.;"-"',z'ﬁ

.criminal charge is pending . ¥ NN

Vigilance Clearance.

The officials particularised in the enclosed list are under eonsrderatron for

~You are requested to kindly ascertain and. mtrmate if any of the oﬂicmls
s

1. (:overnment Servant under suspensron

2.Government Servant in respect of whom a charge sheet has been
issued and the disciplinary proceedmgs are pending,

3.Government Servant in respect of whom prosecutxon for a

4.Government Servant against whom pumshment under CCS(CCA) '
rules is current.

S iz This may be treated as urgent as the training is requrred to be fmalrsed
- at short notice .

. '<"‘s‘,
R .

TDM/Tezpur is also rcquestcd to kindly ascertain the community of the L

ofﬁcrals at Sl No. 34 and 35 and furnish the correct caste/tribe particulars.

A

. A 1","<,
.-4]',*"'.'3" AR

1
1

; (B. C. Pal)
t Asstt Duector Telecom (E&R)
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LIST OF CANDIDATES

Si.No mmwNzuii ¢ of the Ca ndidates COIIlII;lIIIIlSI_ Unit
31. Sri Ribul Saikia ST TDM/IRT
32 “ Nilim Saikia 0C TDM/TZ .
33. Mrs. Pubali Bhuyan 0C TDM/TZ
34 Sri Pradip Koch TDM/TZ
35 “  Nipu Kanta Nath TDM/TZ: . Ht;'-i_-";.'v
36. | Manik Ch. Deka | oc TDM/TZ - o
37 [* Sushil Kr. Sarma . 0C TDM/TZ
38. | Nabajyuoti Baruah, 0C TDM/TZ ‘
39 " | Md.Jahar Ali 0C IDM/TZ " :
40, Sri Chakra dhar Sarma , 0C GMT/GH - - Co
41, Pabitra Das ' oC GMT/GH " +
42, Kameswar Das, “loc GMT/GII i
43. | Dijendra Nath Talukdar 0C GMT/GH o

44,

i

’

~* Madhu Ram Tumung

ST

GMT/GH

45. ; “é,zi‘"

. Lohit"Ch./Dcka -

0oC

GMY/GUH

SR
-
S
ay ¥71 %
46-|v St
, o

/. Dilip:Das: " '\

! OC Do

TDM/DR 7

v"v ;in i..-, )l'l".;:'g ;;& ;,v ‘
\ R

47

'

| Monoranjan Das

0C

TDM/BGN - et | 4

“ Anil Kr. Das

0oC

TDM/BGN ¢ 1

“ Kumud Bordoloi

0C |

TDMTZ

PR TR

tey
o |
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“ Ganesh Chandra Daimary.

| ST

| GM/KTD
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" LIST OF CANDIDATES .
- St No Name of the Candidates Community Unit
/ 1. Sti Bakul Ch. Bhattacharjee oC GM1/ GH
2. Md. Habibur Rahman 0C TDM/NGG
3. Sri Mintu Kr. Bora 0C -do-
4, Sn Rajani Kr. Deka oC RRC-I/GH
5. Satyen Kr. Sarma 0C TDM/DR
6. “  Ananta Hazarika - oC CTTC/GH
7. “ Hitendra Kr. Choudhury 0C DE(M/W)Project/GH
8. “  Gobinda Ch. Sarma  OC TDM/BGN
\ 9, ¢ Jaganath Kakati 0C DE(M/W) Mtce/GH
,-‘ 10. - Sabi Ram Kalita 0C DE(M/W) Mtce/GH
11. “ Pradip Kr. Das 0C TDM/BGN
12. “ Ranjit Sarma 0C RRC-I/GH
13. “ Rupak Medhi oC DE(SW) Task F oxrce/GH i
14. - |'“ Snehadri Sekhar Saha 0C TDM/BGN | Rt
15, * Amiya Kr.Sarma 0C CTTC/GH
16. Md.Moinul Islam 0C DE(M/W)Project/GH :
17. “ Nazrul Islam 0C DE(SW) Task Force/GH
_ 18. “  Abdul Aziz 0C GMT/GH - )
| |19 1 Kadam Al Alimed 10C. 1 GMT/GH R
i b 20 | Syed Abdul Malik 0C DE QM/W) Mlcc/(;ll
A PTVIR leply_gpg Deb Borah 0OC TDMART
C e (220 1 Samjoy Gogo 0C TOMART .~ 1
I - 123, ‘1 Dipak Deb I 0C TDM/DR ’
i | 24wy | ¢ Amitava, Dyfta 0C TDM/DR:
A00125 " 1 Prasanta Kro Gogoi ¢ 0oC TDM/DR
K P 2600 T “Jay Prakash Sarma OC TDM/DR
;j\.?;g;h 27, "1 Md. Saifuddin Abmed | oC TDM/BGN
pEi ) 28, Mrs Bornali Bharali ST TDM/DR
=08 129, |Mrs. Aruna Chetia oc TDM/DR
1307 Sn titesh Choudhury 0C TDM/BGN
H . Contd. To Page (2). - 'h
G |
L A !
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IN THE CENTRAL ADMIﬁISTRATIVE TRIBUNAL o~ f
Lo _GUWAHAFT BENCH. /.- Sng @
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'gk 8 Sep 4§£.No. 4 OF 2000 °
B A A | :

. Ouwshatf{ 38hsi KuMud Bordolai G

Union of4India & others

IN THE MATTER OF

Written statement submitted by respondents,

WRITTEN STATEMENT

1
i
it
I
I
i

3

;1
|
|
I

The humble respondants beg to submit this written sﬁateﬁent
s follows := |
+ That wiéh regard to para 1 the respondents beg to say’that-th«e
applicént and many others have passed tbe Qualifyingchreeniﬂg
Test for promotion to J.T.O0. against 35% promotional quota.
The names of the qualified TTAS have been arranged in order of
length of service of TTA and waitlisted for training/;romotion

according to their turn and subject to availability of vacancy

from year to year.

»

The waiting list was finalised in 1997 after affor-
ding opportunity of fi%}iﬂg objection, if any, bf the'concerned
officials. The same cannot be aitered at this belated stage as
it would have adverse affect on other officials borne in the
list. |
That Qith regard to para 2 the r;spondents'beg to offef n6

comments,

« That with regard to para 3 the respondents beg to state that

the draft list was circulated to all concerned vide CGMT
Guwahati letter No,STES=-23/1/60 dated 13.02,97 for pointing

! ,
out discrepencys ;f any which may come to the notice of any affec:
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(2) RV

ted official. It was made amply clear that objeetion, if any,
Ehould be filed within one month,
The present applicant did not file aany objection within
the time limit and the list was finalised accordingly. The List
+ is in operation for the last three &ears. Any request for altera-~
ﬁion/modification of the list is barred by the law of limitation,
4.1 That with regérd to para 4,1 the respondents beg to offer no
comments.,
4e2 That with regard to para 4.2 the reSpondent‘beg to state no
commenﬁs as the same is a matter of record,
};3 That with regard to para 4.3 the respondent beg to state that
| the Screening Test dated 29,1.1995 was held under J.T.0. Rec-
- ruitment Rules, 1990 for promotion to the cadre of J.T.0. against
- 35% quota of vacancies,
The mode of fixation of seniority in the TTA cadre is

not under dispute fior relevant in the present case as the training

{promotion of qualified officials to the cadre J.T.0. is guided by
:thg relevant provisions of the J.T.0. Recruitment Ruleé, 1990,
4,4, That withrregard to péra 4,4 the respondent beg ﬁo state that
‘ R aQMMJf Rules,
according to J.T.O.?all the qualified PI/RSA/WO/TTA including
the applicant and respondent NO.5 Qere arranged in order of
length of service for the purpose of training/promotion to
J.T.0. against 35% quota of vacancies from year to year,
| It is reiterated that the relative seniority of the TTAS
haye no effect in the matter of promotion to J.T.0. The length of
service in the cadre of PI|Rsa|wo|TTA is the only critéria for tra-

ining/promotion to the J.T.O.

The exhaustive list of qualified PI/RSA/WO/TTA of the Scr-
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r?ening Test armanged strictly in accordance with the length of ser-
vicé was published and circulated ﬁo all the concerned under CGMT
Gﬁwaﬁati office letter No, STES-23/1/60 dated 13,02,1997, It was
ciearly laid down in the said letter that discrepency if any appear=-
ing in the 1list should be pointed out within one month, The name of

the applicant appeared at SI=-156 and that of Respondent NO,5 figured

. at 8SIL~150 clearly indicating that the applicant entered in the TTA

cadre on 27,11,93 and the respondent No,5 on 22,11,93,

The applicant did not raise:a;ny objection to the position
assigned to his nor the date of entry shown against his. name, As the
a@pliéant did not raise any objection it was concluded that the same
ig correct in all respect and treated as final,

In his applicatién dated 29,11,94 for appearing in the Scree-

ning Test the applicant has rightly shown his date of entry in the-

- TTA cadre as 27,11,93, The T.D.M. Tezpur verified the correctness of

_ ‘ . conmeel
the entry from the Service Book and certified that the same is ceocee~

Gk, Tﬁe applicant has declared in writing his date of appointment in
A cadre as 27.11,1993 and on that basis he was placed at Sl.156.'I‘he-
applicant cannot contfadict his own declaration to despute the correc-
tness of the list,

%‘(\‘ﬂu, afskh'akom ?E‘r‘ aabkﬂh‘héﬂd’ S av.ean) hq Vesh by Ha aksilc Al oing Hae Reo - -5 e

an A"\MF‘\T") 2. ) e V- .
The aatéabf éhQ? ih‘a service is the date on which the offi-

cial take up the job of the post and discharge the duty attached to th:

« After the completion of the training the appdicant resumed

uty on 22,11,93 as Technician, Thereafter he was promoted to TTA on

27.11,93 on which fiate of he took up the job of TTA. The factual posi-

tion cannot be altered by assuming that the applicant is deemed to
héve joined the TTA cadre on 22,11.93, The fact remaing that theaa

aﬁplicant worked as Technician upto 26,11,93 and took over the position



(4) ’9
of TTA on 27.,11,93. The District Manager Tezpur was struck down by
respondent NO.2 as the same is unacceptable for reason shown in his

letter NO., STES-23/1/93 dated 10,2,2000 issued under the signature

of AGMT(A)s Ala Wiie daked 022000 b Imeded as dunewe Ry

4,5 There were 45 unreserved and 4 s.T. vacancies of J.T.O. under 35%

quota for 1999, Against the vacancies equal number of qualified officia
als from the respective X category have been sent for training. The
selection of the 6fficials for the training was made purely on the‘
basis of length of service as arranged in the waiting list.

As explained in the foregoing paras, the selection of the
qualified officials for training was made purely on the basis of
length of service ® rendered by them in the TTA cadre. This is in
accordance with Col.12 of the J.T.0. Recruitment Rules,1996, This
provision 6f the axzxdfﬁéé?EIEEZHZ‘EGI;“;;s further clarified under
T.C.H.Q, letter No,5-1/96-NCG dated 15,10,96 and 24,12,96, It is abun-
déntly clear that the length of ;ervice is the only criteria for
selection . The relative seniority of the qualifieed officials has no
bearing on the matter of selction for J,T.0. training,

TMLRR 1996 ond Pas Rllyy Aaked 24-12-4L awe maMed o Mnxiored R4 2 Reepotivedy.
The argument of the appolicant for his traihing on the basis

of senilority is contrary to the mendatory provision of the Recruitment
Rule, The same is mis-placed and not worthy of any consideration.

It is a departmenta 1 practice to obtain.Disc/vig,clear—
ance of officials .before ﬁhey are actually ordereé for training. While
doing so the depﬁt«mmke it a point to ascertain the position of a few
more officials below the line to make sure that in case any of the a
official cwmm does not survive the scrutiny, the next official beco=-
mes feadily available for the training. The inclusive of additional
officials, %X is a well established practice to avoid repeated frmm

exercise in the event of any official being found unfit from Disc/vig
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V. angle,The additional official(S) down the required number from the

réépective category cannot claim a training/promotion.on the ground th;
#hat his name is also includéd in the list under scrutiny.
.The fact reﬁéiﬁs that the required number of officials from

thé respective community were sent for training. The applicant hkem
beiongs to OC cémmunity and his length of service is leés than the
officials who.afe selected for training against mrE®R unreserved
yacancies.
4.6 to 4.8 That with regard to para 4.6 to 4.8 the respondent beg

tﬁ state that respondent deptt has selected the officials for traininc
?from among the qualified officials on the basig of length of service,
ﬁme criteria adopted for the selction is in accordanqﬁhith the pro-.
%vision of the Recruitment Rule-,

The applicant has compared his position with respondent No,.5
on the basis of the‘seniofity alone while the recruitment rule laid
down that the length of service is the only criteria for training .
He has failed £o.quote any rules under which his claim for excellerat-
2 ed training on the basis of seniority aefying the length of ser-
vice could stand as justified.

The applicant has buiit up the present case on a ill conceié
ved motion of the rules governing the selection of candidates for
traininge.

4.9 That withtregard to 4,9 the réspondent beg to state that no injust -
ice has k& metted ou; to the applicant by‘not selecting him for
- training.

é.I That with regard to para 5.1 the respondent beg‘ﬁo'state that sel-

| ection has been made atrictly in accordance the provision: of Reg-.

ruitment Rules.

$.2 That with regard to 5.2 the respondent beg to state that the res-
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pondent No.5 has‘rendered a longer period of service.as TTA and by
virtue of that he rightly deserves to be placed in a higher positioﬁ'
then the applicant,

5.3 That with regard to 5.3 the respondent beg to state that the

pos£ training marks as TTA and seniority in the TTA cadre has no

B effect in the case as thé same is requlated by a different set of

Rules called J.T.0. Recruitment Rule 1996,

5,4 That with regard to para 5.4 'the respondent beg to state that
the decision of sending the respondent No,5 for J.T.0. training is

a correct one under the Rules,

5,5 That with regarq to para 5,5 the respondent beg to state that
the applicant éame out successful in the screening test held on
29,1,95. Like other successful candidates his name is borne on the

waiting list which is arranged in order of length of service , He

will be considered for training as and when his turn arrives,

6 & 7 That with regard to para 6 & 7 the respondent beg to offer

no comments, \ |

8,1 That with regard to para 8.1 the respondent beg to state that
order No.Rectt=-3/72/Rt.1/87 dt 10.,2,2000 was issued after due appli-
cation of mind keeping in vie? the Recruiltment Rule,The séme is :;
cofrect in all respect.

8.2 That with regard to para 8.2 the respondent beg to state that

the respondent No.5 found his place in the above order by virtue

- of his longer period of service as TTA than the applicant.

8.3 That with regard to para 8.3 the respondent beg to state that

the waiting list of the qualified officials is not a seniority list
of TTA. The seniority in the TTA cadre is important when the promo-
tion to higher post is on seniority-cum fitness basis. In the pre-~ .

sent case the training/promotion is on the basis of length of ser-
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vice in the cadre subject to passing the Screening Test,
8.4 & 8.5 That with regard wixk to para 8.4 and 8.5 the respondent
beg to state that the applicant is not entitled for any relief as
- he does not deseve it under any rules. He has not been subjected to
an& hostile discfimination in the matter of selection for J.T.0.

training,

VERIFICATION

‘being authorised do hereby declare that the statements made

_ s
in this written statement are true to my knowledge belief and

information and no material fact has been suppressed.,

And I, sign this Verification on this 3§ Y

the day of «AW-, 2000,

DECLARANT
570N Difoetcr Towcom (tegos
B/6 tho C. G. M. Telecom
Gcwm Circle. Guoahsti- TR




APPLICATION FORM FOR APFEAR IN GUALIFYING BCREENING TEST FER
FROMOTION OF Ple/TAn/WOs etc. TO THE CADRE OF JTO

?

4

1. lName( In Block letters) ZR| |KUMUD BORDotot

SE2. 0 Designations ' : TTA _

3. Date of Birth f4uL1980

4.  Date of Entry in the Deptt. : - |4-R- ‘975 v -

5.' :Datw of Entry in the Fresent

- Cadre @ APPOIY\{‘&C{ as TTA on Q?”bﬁ(279

b Lommunity/Caste : : H‘nd?u’ (_O/O) /

7. Educational Qualifications : } r Sc. .
(B.8c. Fassed candidates should 15 7,‘ B‘~ v
mention subjects taken in the ‘
R.Sc. Examinations) ' . ‘

a.. Office to which attached g SDO ,‘,p‘konggl_'{gzpur'

9. Circle 1::0 wf_'ixich' belongs | : | Agsa_m Cffdﬂ,

10. Option of answering question: I Ena,&:sf‘)

: (English/Hindi) / . N :

Bl Kﬁ%mu\d . .BMQ[QL e e s oherehy declar

that the partlcular. ‘fll.led by me in this form are true to the best of «
knowledge & belief. ‘ ' '

- _
Date = Q9o 'Q . 1994 ' Signature of: -1:i;\.ca Applicant

F lace: TO)_’L;UY‘ .

Recomandation from Hw conpetent avthovitys: o S
1. rertified that the column 1 to 6 are varified with Gerv i
Book of the official & o
corvect . ’ ’
2. Certified that 1i1s .no dise 1|11;na\ y/V:q:]nnr“ A
pending/o onteaplated against the ()‘H‘H ial . , :
3. I do heveby » ecomnend /do vt \(\L()xmtnwd the candida
appearing in the examination. S \\
F ,‘-V 7 i o . 7 - - {. ... [
Date s IR ) AN CGignature of the \w(nrmvndlnq authuri
- ‘ /)5;\ . e Tclm‘o//Dls!rlc! FEnglnoer
Flace Ig;,;uv‘ T Designation . Q¢Hmiﬂwmn

Dfficial Seal @



werstaa e ST St il ek e R i S e s

e P

AT ST e T

BT

-

i
3l
i
1
!

e i

S A Aty

R

D

(\I FLICATTON

Hm lmuunun» L L R B PR T T

. RAME - CHBEOUE 11110
. "m'. SRAPEY IUN

3.. DATE OF RIRTH

4. DATE OF ENTRY IN THE

5. DATE OF ENTRY IN THE

PRESENT GRADE

6. - COMMUNITY/CASTE

L7 EDUC(\TIQNAIM (.{?Uf-\l..-“: TEAT N
o (BLSC L passed

sSRouw 1 d mention subject.;
takan 1 B.bo. Buam.)
vod, UFFICE

rQ WHICH
nogl C O CIRCUE 10 WHICH BEL DG

oM
CLNGL LG/

ANSWLIENG Oune il
HINDL)

ISTIT éghcac“be&/ Neoth
the partacal.a g rfiogg Dy me
my kEncwledge & brief.

Date - th.lm,‘q['_
lace 1~ alaau-{

Hecommendat i on

e adn w8 e

V./(:r:r tficd

that

}Uth FUOR (\lH(l II' AT

DEFTT, ¢

candidates

[RINERYI Wi eg TR

e, ey iy IR RTRY [R1] N P

-

-

o T A
(s - 2- S

26 12\76

“‘41',' RES

U % 'A‘;%‘ ML G

S /Lc P: ek

\/5@ PRITEND RA NATY

<D
/
)\>.$\

SURLMANG 1)

TALLDKDAG:

e

3ivh lT‘

e e

ATTACHED

C.oc.{ﬂcm'v‘l) ChJ“[L.“’Lj
\/y the 5

e 'ﬁts S am

Acwu '
Gt j.cﬂcgu:)vw

r s \-LU’\/

[ TR ll'i m

,b'(b‘

Phea o

C’:v“ﬂ’(.((‘ N
TON -

henroby doas ] o
tl'Ll(’ l.n

('1-((

ERE T t‘lh‘ UL‘ .oaf

'@2’& i / € '31(,’(321 /V GL// 7& [ll,l/ L‘(a T

v T T pelabate
241294 .

uqnqtlh G-of
the alxpl tcant

frum the l’mn;wtunt uuthumtv

.- [ R,

the colimn | 10 O v v 1 1(‘(1 wi th Bemr s o
ook of the Ut tC1al & founed e |, :
TN Lot fe that 14 BERYTS) disciplinary /Vigilanee (I

pending/contomslated s LTI b

K: RN I dn h'«'n‘"ual) yorw
GG Ly Yy
+

RS THTITEYRTS WY |

Uh enam ik 1ong.,

Datw :-

Flovw &

Jdag net

Lhe offi1ecial.

VRConmended  Lhe .

candidate

-

Vet o aof HIU

_ *ulhm i

‘S. D 0 Phencs
- Adabari '
- Guwehati-13

e buimeacd g
Doy agnial ponn

UL B R N

0"

Ty —

s - i~



i

WFRSATREEY

._._‘D —

SR ' GOVERNMENT OF INDIA,
o DEPARTMENT OF TELECOMMUNICATIONS
OFFICE OF THE CHIEF GENERAL MANAGER TELECOM
ASSAM TELECOM CIRCLE:GUWAHATI-781 007.

---———.—.-————————--_—_———-._-_-—-——_---———.——_—.....__..._—_—-—_._._.__—_——.——_—_.———_

-———-—-—————--——————————.——-—.————.-’—————————.———_—_.a-—————-————————————;————

TO . .
The Telecom District Manager .
TEZ2PUR. ' ‘

~

Sub: Gradation list of TTA under Teépur SSA,who were quali-
fied for screening Test for JTO training. '

Ref: Your letter No. E-2/JTO/Exam/99-2000/177 dated
02.02.2000. . \ o

: Kindly refer to your above letter regarding the pro-
posed modification of inter-se-seniority on the basis of revised
modified -promotion order issued under your office memo No. E-
215/TTA/Vol-113/99-2000/16 dated 09.08.99«

It is seen that the initdal order of promotion issued by
the competent authority on 19.07.9 Zve been revised after a gap of
6 years with the sole purpose of extending undue advantage to the
officials in the matter of promotion to higher cadre. The fact remains
that the officials, on completion of TTA Training. , joined as Techni-
cian and continued to perform the duty of Technician till: they took
over the duty of TTA in pursuance of promotion order dated 19.07.93.

"\The' period spent on duty. as Technician before assuming the charge of

TTA can not be deemed to have performed the duty of‘?zé,/

For the above reason, the revised promotion order dated
09.08.99 is not tenable and can not be accepted for the -purpose of
revision of the inter-se-seniority. The list issued under this office
letter No. STES-23/1/60 dated 13.02.97 remains valied for all purpose
including promotion to JTO under 35% Departmental Quata.

\:) L
(A.K. ELLENG)

Asstt. General Manager (Admn)
0/0 the Chief General Manager Telecon
Assam Telecom Circle,Guwahati-7.
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1. Junior Telecommunication Officer Necruitment Rulo 1996
"~ \DoT Notification No. 5-1/96-NCG dt. 8.2.96

G.S.R. 85 (£).- In exercise of the powers conferred by the
Lproviso to article 309 of the Consitutuion and in supersession
of the.Junior Telecom. Officers Recruitment Rules 1990 and
also the Department of Telecommunications, Assistant
Superintendeﬂl‘(Telegraph Traflic) Recruitment Rules 1992
except as respects things done or omitled to be done helore
such supersession, the President hereby makes the following
rules regulating the method of recruitment to the post of Junior
Telecommunication Officers in the Department - of
Telecommunications, hamely :-

1. Short title ay%l
(1) These ¢4l binay be called the Junior Telecom Oflicer
Recruitment Rulegs 1996. : '

(2) They shail come into force on the date of their
publication in lhe official Gazelle.

co;n_mencement :

2. Number of posts, classilication and scale of pay :
The pumber of the said post, its classification and the

scale of pay attached thereto shallbe as specified in Column 2
to 4 of the Sechedule annexed thereto.

3. Method of recruitment, age limit, qualificalions etc.

The method of recruitment, age limit. qualifications and
other malters relating to the said post shall be as specified in
columns 5 to 14 of the said Schedule.

4. Disqualifications :- No person.
(a) wha has entered into or contracted a marriage with a
person having a spouse living, or '
" (b) who, having a spouse living, has entered into or
contracted a marriage with-any person, shall be eligible for
appointment to the said post: g

Provided that-the Central Government may. il salisfied
‘that such mamage 1s pernissible under the personal law
applicable to such person and the other party to the marriage
and that there are other grounds fcr $0 doing, exemptany person

*

" RECRUITMENT RULES-GAZETTE NOTIFICATION

SCHEDULE
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from the operalion of this rule.

5. Bond and tralning

(1) Al candidates provisionally recruited against 50% quota
of direct recruits shall execute a Bond in the format
specilied by the Department for a period of at least five
years from the dale of their appointmentas Junior Telecom.
Oflicer. :
The candidates sclected both against 50% direct
recruitment quota of vacancies and the 50% departmental
promotion/transfer of vacancies shall, before their
appointinent as Junior Telecommunications Officers, have
to successiully undergo prescribed training as per the
training plan laid down and amended by the Department
from time to time.

During the period of training the ditect recruited Junior
Telecom. Officers willize entied to astipend and dearness
allowance admissiblo therecon or such stipend and
allowances as amended by the Department from time to
lime.

@)

3)

6. Service under Territotial Army/Signal Unit

All candidates (both ditect and departmental) shall if 50
required, be tiable to serve in the tertitorial army signal units for
aperiod specified in the Tettitorial Army. Act, 1948 (56 of 1948)
and the rules made thercunder. ‘

7. Power to rélax

. Where the Cential Government is of lhe opinion thatitis
necessary ot expedientso to do, ittmay by order and or reasons
to be recorded in wriling. relax any of the provisions of these
iules with respect to any class of caleyory ol pRrsons. '

8. Saving

Nothing in these rules shali-alfectreservations/relaxation
ol z\g_é fimit and other cohcessions requited 10 ba provided for
the Scheduled Castes, Scheduled Tiibes, Cx-gervicenmn and
other special categoties of porsons in accordance with the
orders issued by the Cential Government from bme to tine in
this regard. o C

Name of posls No. ol Posts

{lassification
b N

-

1. 2.

3.

Junior Telecom. Olficer

20,030 as on 31-3-94 (SUbject to variation
dependent on.work load) :

General Central Service Group C
“Non-gazetled, Non-Mitnstenal,

Scale of pay Whether selection of

non-selection ‘Ao gor ditect rectuits

4.

5,

5.

As explained under ¢
of the schedule

' Rs. 1640-60;2600-EB-75-2900

TELESENVICE

Between 19 and 27 years (Fefaxabla tor alicpble
departmental candidates upto 40 yen /45 yels
in case of SC/3T officials in accordancowith the
instructions ot ordets issued by e Cential

olumn

Gioverpment,
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Note :- >
The crucial date for determining the age limit or,
service condition for both departmental and
direct reciuits, as the case may be, shaj! 3 15t
July of the]year for which applicatibka lor
taciuitment are called for. S
|

- \f_/Whether benelit of added years ol setvice is admissiblo
Punder Rule 30 of CCS (Pension) Rules, 1972.

Educatinal and other qu.t\lili‘cmions' required for direct recruit-

ment. .
|

7.

8. |

Not Applicable

Bachelor of Engineeting/lecl;lelm of Techology from arecognised

university in any of the following disciplines
(i) Mechnical Engineering
(i) Eleclrical Engineering

(iii)  Telacom. Engineering

(iv) Electronics
(v) Radio Engineeting
(vi) Computer Sciences
on -

Bachelor of Science or Bachelor of Science (Hons) with
Physics and Mathemalics as main/elective/subsidiary/ optional
addtional subjects. ' ' ' '

. Note 1.

The applicants should be registered with the Employment
Exchange located in the Territorial jurisdiction of the recruitment

- unit.

Note 2.

Educational and olher»'qualilicalions are relaxable at the discretion
of the U. P.S.C /competent authority.

Note 3. °

Educational andother qualitications tegmding expetience ote.

- aretelaxable atthe discretion of the U P.S.C.lcompelent authotily.

» Note 4.

The existing holders of the post of Asstl. Supdt. Teleyraph Tralfic
may be teated at par to the cadre fo Juniol Telecom. Ollicer as
per thase Rociuitiment Mulos as ono time measure. '

« - Whether age and educational qualification Period of ptobalion, it any. Mothod of 1ecuitment-whether by direct

* prescribed for direct recruits will apply in
case of promotees

recruitiment or by protmotion or deputation/
tansfer and percentage of vacancies to be filled
by vatious methods

.

9

10

1"

| Not applicable ' ' Two years (i) 50% by direct recruitment through a compe-

TELESERV\CE

T

titive examination in-accordance wilh the
Instructions issued by the Department in this
behall.

(ii) 507% by promotion/transter as indicated
under column 12 of the schedule.

4 o AUGUST 1996



; se‘ot‘recruitrment by promotion/deputation/transfer, grades from which promotion/deputation/ttansfer to be made :

/’7{ _ 12
% by promotion/transfer of deparmental candidates referred to in item (i) colurnn 11 will be :egulim\ed as under -
£, (i) 15% by promotion of dopartmental candidatos through a cempetilive examination. o
PR 85% by promotion/transter of Transmission Assistants/Witeless Operators/Auto Exchange Assistants/Phone
4 Inspectors Teleco. Technical Assistants.” ' .
15% Promotion through compelitive examination, the following group ‘C' employees in the Department whose scale of pay
3ss than that of Junior Telecom. Olficers shall be eligible, if such employees are :
(i) borne on the regular establishment and working in Telecom. Engineering Branch of Department including those
working in the office of Chiet General Manager, Telecommunicalion Circles/Distiicts other than-
(a) Transmission assistants, Telephone Inspectors, Auto Exchange Assistants and wireless Operators, and T.TA.
\ (b) Plumbers/Sanitary Inspectors/Conservancy Inspectors -
i) working in Telecommunicalin Factory, other than those borne on industrial establishments.
(iiy borne on the regular establishment and working as Accounts Clerks in the Accounts Wing under the
Telecommunications circles. h .
(iv) borne on the regular establishment and wokiing as Works Clerks Grade l-and I, Work Assistants. Draltsman,
Junior Architects and Electricians in the Civil Wing under Telecom. Circles :
wided that- ' _ .
_(a) they have passed High school/Matric examination or its equivalent and have compeleted five years regular

+ r——— PR

t

: Service, or- !
dg')/zwey possess the qualifications prescribed in column 8 and have completed 3 years regular service:
svided further that they are not above the age of 40 years on the crucial date. T ‘ Y
. 35% transfer/promotion from amongst - - A
R j(:'1)_'13:* the’ Phone Inspeclors/Auto Exchange Assistants/Transmission Assistant/Wireless Operator who possess
Vg qualification.presciibed in column 8 and have completed 5 years regular servico in the cadre of Phone
Inspector/Auto Exchange AssistanV/Transmission AssistantWireless Opetidtor. :
\y)_/\thé Phone Inspectors/Auto Exchange Assistant/Wireless Opetator/Transmission Assistant/Telecom. Technical
* Assistants'who possess the High school/Matriculalin qualification and who have completed 6 years of regular |\
service through-a qualifying Screening test, unless he has already passed such lest T
)tO : R ot ' —— == TS e “:h T " . . \, ’\
ey shall have to undergo a simple medical test to ensure that thay are physically fit and mentally alert o petfonm the dulies
;pected of a Junior Telecom. Officer. ™
xplanation : ‘ . -
angth of service in the cadie of Phone Inspeclor/Auto Exchange AssistanVTransmission Assistant/Wireless Operator will be
o ctiteria‘for sending them for JTOs training. - ' '
ote: No candidate other than those belonging to Scheduled Cast and Scheduled Tiibes Cummunities shall be granted
' more than four chances to appear in the compelitive examination. Butthose candidiates who secure more than 707
marks in the 4th chance but are not selected for appointment as,Junjon Telecom. Officers may be allowed one more

chance as a special case: The restriction in repect of number of chances is not applicable to members ot Schduled
* Casles/Scheduled Tribes communities.

B

—

a Departmental Promotion Committee exists, what is . ~ ‘Circumstances in which U.P.S.C.is to be consuited
s composition _ ' " in making recruitnient '

13 ' 14
sroup 'C' Departmental Promotion Commillee ( for considering Not applicable.

onfirmation of direct recruits) consisting of- ‘
An Officer of Group ‘A’ in Junior Administrative Grade of Indian-
telecom. Service-Chairman

. Two olficets of Group ‘A" in the Senior Tine scale of Telecom.
Engineering Service-Membets. ,

,

35 GS.R No. 85 E Published in the Gazatte of india (cxtmordinarw Part-ll Seclion-3 sub-section (ii) No. 63 1.9.2.96)

TELESERVICE : 5 AUGUST 1996
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'“5(To bo publishcd in Part II Scction 3 Sub Scction (1i) -
cody . of the-Gazette of India)
T L T No.5=1/96-1CG | '
DR N < T Government of India .
, '{u-:.'wlﬁ a "' 'Ministry of Communications ..
"LQ‘:“ L.’ 0 - Department of Telecommunications ;
B T AR '
. f Yoo e Sanchar Bhavan, New Delhi, the
',:f’ ‘iv..: .. : .n '
ey ?f,,ﬁf.;i . NOTIEICATION -
] ?’l' ,_,!_‘N“Y o .; L A ; [ : . ‘ ) i
N v } . 1 !l.
‘;j’-‘@{‘ﬁ.jﬁﬁk;r-‘ “;\"!'," "",. l 11' - : |
B ﬁ”fd; “ t,g.S R........In excrcise of the powers conferred . .
f“uby‘the roviso to"article 309 of the Constitution, the :
A '”h Prqsident hcroby makes the following rules further to :

hmuanend {unior‘Telecom Officer Recruitment Rules, 19%6,

‘f%vz'ﬂ“iqﬂgne epartment of{TeIGCOmnunications, namely: =
Ry ¥ feer ¥

ﬁpgﬁw1«n §Short title and comriencemonts .

A, [" P h HO- f

e 4t'“%(aL) +These rules may be called the Junior Telecom
iOfflger~Recru1tment (Anendment) Rules, 1996,

J‘uf i3 1(b) Thez shall come into forxrce on the date of
A their publication in the official Gazette,

\?'f'?ﬁé2 e, iln the Schedule to the Departmcnt of Telecomauni-
K it caticns Junior Telecom Gfficer Recruitmeht iules,1996,
:;fnl*1 for the,entry in the Explanation under Column 12, the
:g«“kd: following entry-shall -be substituted, namely:-

“z?ﬂv‘“Length of service in the cadre of Phune Inspéctor/
i 71,0 JAuto Exchange Assistanmt/Transmission Assistant/

e b “lniroless Opcrator/Telccon Technical Assistant will
- ’P“ ‘bethe criteria for sending them fog JTQ training"

o

DS T . o ,
f' .~._1‘:..;:1,‘.-,1‘ -.‘.hl .'l( . : ‘ " . \/W — _/L
RO 3.\‘ A ‘ ‘,1“L’TﬁL/‘ : '
Cp e o o ( H.N. SINGH )
%;,”'fﬁ”f yn e . Asstt, Dlrcctor uenoral(oT-L) <
fifhfev o , , Ph.3032468
. Noto :

-,; - The Pr1nc1pal Recruitment Rules were published
v .in the Official Gazette vide GSR No.85(E) dated 9:2.96.

\' 9 TO, ' ) v

The Manager, ‘ -
Coo gy *Govt rof India Press, '
;1f;;;;' Mayapurl Industrial Arca,

A L New Delhl, '

-
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No.5-1/96=-NCG

;},' 7 Ministry of Communications
{v ‘ , Department of Telecammunications
.\Q, | ., Sanchar Bhavan, 20 Ashoka Road,

‘\ . . . 11 )
NN A A New Delhi=110001
- S o e
To, SRR | A A -2 lﬂq{;_

All Heads af Telecom Lxrc1es,

All Heads of other. Admxnxstratxve Unxts,

All Heads of Telecom Districts, !
Chief General Managers, MTNL, Mumbai/New Delhi

Subject : Recruxtmenﬁ Rules for: the poét of JTO - Depu-
tation of P1/TA/WO/AEA/TTA for JTO training-
clarxfxcatlon reqg.

Sir, .

1 am directed to refer to the "explanation"
under column 12 of the RRs for the post of JTO notified
vide . notification dated 09.02.946 and subsequent -~ amend-
ment notified vide notification dated 15.10.96 which

states that "length of service in the cadre of Phone

Inspector/Auto Exchange Assistant/Transmission Assist—
ant/ Wireless Operator/Telecom Technical Assistant will
be the criteria for sending them for JTOs training”. The
said explanation mentions the criteria to be followed
for sending successful PI/TA/WD/AEA/TTA of qualifying

. screening test for JTO tralnlng without ~any minimum

service condition. 1t is, therefore, clarified that all
the successful PI1/TA/WO/AEA/TTA" of . the qual1fy1ng

screenxng T"test are tc be sent. on tralnxng on the ,bqgis

e, ot = e s o e

of the~ lengfh of service._ rendered by them in the respec-—_
m-n_the res

tive cadreg.”

B AT, W
‘Yours féithfully,
- Lﬁﬁ:’f"‘ -
(V.K. Mahendra)
Director (ST-11)
" Tele ¢ 3032757
Copy to :-

{. DDG(Pers.)/DDG(Estt.)/DDG(Trg.)
2. STN - I & I1/TE - I & I1

Pl
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